COVERNMENT OF INGIA
MINISTRY OF FINANCE ( DEPAMIMENT OF REVENUE)
New Pelhi, the -
B | g 1y -G Sh
Inmmi ax !

Ne. S99 (F,he.2Y2) 18821711+ It is herehy netified for

gmual infermstian that the institutien mentioned bolew has been
ppmved by artment of Science & Techrnlegy, New Belld, the
rescribed authority fer the murposes of ‘clmse (§81) of mhnctlin
i.ﬂ of section 35 of the Income-tax Act, 1961 rcad with Rule & ef th
neeme=t ax Rules, 1962 under the categ:yl *Institution® cubject te
the fellewing canditionsie

i) That the Gujarsti Sghitys Paxishadm Almedalod, will maint sAn »
npat:tég sccount of the sums raceiwd by it for scientific
resea

i1) That the sgld instititisn will fumlnh annual retums of its
ac:mti fic research sctivities te the Prescribed Authority for
every financtal year in such forms as n be lgdd dewn and
intimated te them fer this purpe se Iy Wth sl each year.

$i1) That the sdd institutien will subnit te the Prescribed
autherity by 0th June sach vear a oopy ef ther sudited annual
account s shewing their tatal income ond expendiluze md bal ance
sheet shewing 1ts ascets 1iwilitles with g apy ¢f each of
these decuments to the cencemed Commissiencr o f Incomeatax.

! Anstitutian |
Gujaratd Sahitys Parishad, mne«'aasad.

This retification is effective for 49 perisd foen Ll-2.84
te 31-3-1885,

! (ﬁlnsg’mw)
Capy ferwarded teie Under Secretary u the Covernment of India
1. ALl Chmisshnem of Incemest ax (2 es).
2 Birecter cctinn tlmmﬁitlllnwntigationf eclal Inv./
ﬁsaﬂfwglme ntﬂngmce/nmverﬂmm. New 3olhs.

3 alrach:an Q O&MS(IT), Ist fisex, Alwan=-e.Ghalib, ﬂata sundri

Lgne, N
4, T Secre% tnent of Science & Techrale Tec %
k:vm, New % Rp ad, New nelhi with mengnﬁe tomgy

" OM Ne. .talaz/&-n dated 29.2.84, |
B The Secretary, Cujarati Saidtyga Paﬁsh;d, Behind Times ef India
2P ad=300009,

ash:ﬂl &ad. A.'I!led
6. T Jeint Secretary & Legal Advissr, Ministry ef Law, New Belh,

b
T Comptreller and Auditer Gmeral of inda {40 upj.e:g
8, Bulletin Sectisn of B I.(PPR, Naw Pallt (5 cepie

ozl Rase

G h
Under Secret gy t.[ g"&vemmenb of Indla
Malik/
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